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BEFORE THE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 

ORIGINAL APPLICATION NO. 196 OF 2024 (WZ) 

Charan Bhatt ... Applicant 

Vs. 

Metropolitan Commissioner, MMRDA & Ors. . .. Respondents 

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT NO. 5 

( ............... ,WATER RESOURCES DEPARTMENT) 

I, Sandeep Ramchandra Nalawade Age 50 Years, Adult Presently working 

as Superintending Engineer, Water Resources Department, Government of 

Maharashtra (Respondent No. 5 herein), do hereby state on solemn 

affirmation as under: 

1. I am Respondent No. 5 hereto. I have gone through the present Original 

Application ("OA") and the documents filed therewith. I have also gone 

through the documents in the record of the Water Resources Department 
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relating to the subject matter of the present OA. I am competent to depose 

hereto. 

2. At the outset, it is submitted that I am neither a necessary nor a proper 

party to this OA, and it is in the interest of justice that I be deleted as a 

party hereto. No relief has been claimed in respect of the present 

Respondent. 

3. Further, the subject matter of the OA, i.e. the discharge of treated water 

into the nala ( drain) without reusing it, is one that the Water Resources 

Department has considered. When the Department enters into contracts 

with municipal corporations for use of dam water, such contracts have a 

clause to ensure the reuse and recycle of effiuent water. For example, I 

am annexing two agreements dated 1 April 2019 and 12 February 2025 

entered into with the Vasai Virar City Municipal Corporation, which 

contain such terms, as Ex-hibit A and Exhibit B hereto. 

4. Thus, even on the merits of the matter, there is and can be no case against 

the present Respondent. 

5. In light of the above, I humbly pray that the present Respondent may be 

deleted as a party to the OA and/or the present OA be dismisse4 against 

the present Respondent. 

g 
Deponent 
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VERIFICATION 

I, Sandeep Ramchandra Nalawade Age 50 Years, Superintending 

Engineer, Water Resources Department,Thane Irrigation Circle,Thane on 

behalf of the Respondent No. 5, do hereby state on the solemn affirmation that 

the contents of this affidavit are derived from the official record and I believe 

the same to be true and correct. 

Solemnly affirmed at Mumbai) 

This day of Aug, 2025) 

7 AUG 1.01~ 

I Identify the Deponent 

Pleader for Respondent No.5 

------4-P-==-~ ~ 
( Sandeep Ramchandra Nalawade ) 

Superintending Engineer 
Thane Irrigation Circle, Thane 

DEPONENT 

ME 

A.DVOCA~E & NOTAR) 
GOVT OF INDlt'l 
~EG. ~o 163:,3 

"een r ;rigInaI 
.AN / Aaahar / Efectk 
:ard )riving Lice(ISE:- .- . 
. ard - Pa-,:;~.ct J 1-10,.e 

Bearin~ No.~3 C\1:2,1™_'14 
)ated. ' 7 AUG 20·, 0 • 

--or Verific3tion __ ..... , __ 

"'0Tr◄:" & Rh-lSTE~EC 
~eg. No ... l,[~.L ... i 
1age No ...... §.§ ..... .., 
Da~e ... 1 ... AUG ... .ao25 

151



152



153



154



155



156



157



158



159



160



161



162



163



164



165



166



167



168



169



170



171



172



173



174



175



176



177



178



179



180



181



182


